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THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) and (b). No statistics of such 
applications are maintained. If job 
applications addressed to the Minis-
try for jobs in Public Sector Under-
takings under its administratiye con-
trol are received, they are ordinarily 
forwarded to the concerned Public 
Sector Undertakings for disposal on 
merits.

World Bask aided Fteftilfeer Projects 
and National Fertilisers Ltd. Projects

2829. SHRI BHANU KUMAR SHAS- 
TRI : Will the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state:

(a) whether the Fertilizer Corpora-
tion of India has undertaken some 
World Bank aided fertilizer projects 
such as Nangal Expansion, Sindri 
Modernisation, etc. in which the 
technical fees have shown a big sav-
ing compared to the National Fertili-
zers Limited projects which have been 
undertaken by M/s. TOYO of Japan;

(b) in spite of this why is the con-
struction of the Mathura fertilizer 
plant being givn to M/s. TOYO of 
Japan; and

(c) why the contracts for con-
structing the three plants of National 
Fertilizers Limited have not been 
given to some Indian Company such 
as the Fertilizer Corporation of India 
Limited?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS (SHRI 
JANESWAR MISHRA) : (a) and (b). 
M/s. National Fertilizers Limited has 
been entrusted with the construction 
of only two fuel oil based fertilizers 
plants respectively at Bhatinda and 
Panipat. Government have not ap-
proved the setting up of a fertilizer 
plant at Mathura and the question of 
awarding a contract for the construc-
tion of Mathura fertilizer plant does 
not, therefore, arise.

JThe fees paid for licence/process 
know-how, design engineering and 
other services to M/s. Toyo Engineer-
ing Corporation of Japan for the 
Bhatinda and Panipat projects are not 
comparable with the fees paid for 
technical services to foreign contrac-
tors for fuel oil based projets set up 
by the Fertilizer Corporation of India 
for the following reasons :

(i) The capacity of the urea plants 
at Bhatinda and Panipat is 15S0 ton-
nes per day as against a capacity of 
thousand tonnes per day at Nangal 
and Sindri Modernisation;

(ii) The scope of work done by 
the various parties is not identical 
as between the two sets of plants.

(iii) The contracts in respect of 
Nangal were finalised in. 1972-73, 
t. e., prior to the oil crisis, whereas 
the contracts for the NFL plants 
were finalised two years later.

However, while approving the con-
tracts between National Fertilizer 
and Toyo, Government took into con-
sideration the fees paid in respect of 
Nangal Project and were satisfied that 
the fees were reasonable.

i(c) An Indian Engineering compa-
ny, namely M/s. Engineers India Ltd. 
are the principal Indian contractors in 
the execution of the two projects at 
Bhatinda and Panipat. M/s. Engineers 
India Ltd., together with M/s. Toyo 
Engineering Corporation of Japan 
have the total responsibility for pro-
per and timly excution of the pro-
jects.

I omen of F.CX

2830. SHRI , BHANU KUMAR 
SHASTRI: Will the Minister of PET-
ROLEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether the ageing of Sindri 
Unit and sub-standard imported 
equipment at Durgapur Unit;

(b) whether power limitation in 
Nangal and Gorakhpur Units are 
major factors contributing to the




